
ノ

GOVERNMENT OFINDIA
MINISTRY OF RURAL DEVELOPMENT
DEPARTMENT OF LAND RESOURCES

LOK SABHA

UNSTARRED QUESTION NO.3860
TO BE ANSWERED ON 09.08.2018

Proposals under IW｀ こP

†3860.SHRI ASHOK MAttADEORAO NETE:

Willthe MiniSter ofRURAL DEVELOPMENT bc pleased to state:

°
蹴轟お(露ぶ軍s蓄菫:酬l綿鰤溝r盟織著篤 tiX雷器
(WDC-PMKSY) during the last three years;

(b) if so, the details thereof including Chandrapur district of Maharashtra State during the said period'

State and Year-wrse;

(c) the projects approved and the funds arlocated to the States during the said period along with the details

of proPosals, State/UT-wise ;

(d) whether funds are yet to be allocated for approved projects related to the State of Maharashtra during

the said period and if so, the reasons therefor; and

(e) the time by which the funds are rikery to be a*ocated for the approved projects under ,DC-PMKSY

related to the State of Maharashtra?

ANSWER

MINISTER OF STATE FOR RURAL DEVELOPMENT

(SHRI RAM KRTPAL YADAV) 
r _r,^_^r o.,r.4 .,,ororcherr ts during

(a) to (e): The Department of Land Resources has sanctioned 8214 watershed development ptoJt"

2009-10 to 2014-15 in 2g States including Maharashtra covering an area of about 39'07 million hectare

under Integrated watershod Manageme.,, p.ogru*me (IWMP;. rne IWMP was amalgamated as the

watershed Development component of pradhan Mantri Krishi Sinchayee Yojana (*DC-PMKSY) in

2015-16. No new watershed development projects have been sanctioned by the department w'e'f 2015-

16. The priority is being given to qualitaiive and time bound compretion of the on-going sanctioned

projects.

The state-wise details of project sanctioned ) ateacovered, total project cost and funds released as central

share under the programme incruding Maharashtra are given in Annexure-I' In Maharashtra 1186

watershed development projects "or"rilg 
an area of 5.128 million hectare were sanctioned' out of which

29 watershed development project, 
"orJ.irrg 

an area of 1.17 lakh hectare were sanctioned in Chandrapur

district of Maharashtra'

under this programme, States submit proposals for release of funds following due procedures as per the

guidelines applicabre, based on *rri.t Department of Land Resources releases funds to state

Governments. Based on the proposals received from States, Rs.4651.36 crore has been released as central

share to states during rast three ,.urJ;;;;;.-*ise/lear-wise details are given in Annexure Ir'

r



Annexure-I

Annexure referred to in reply to parts (a) to (e) of Lok salha unstarred Question No' 3860 for

answer on 09'08'2018

State-wise details of number of WDG-PMKSY projects sanctioned' area covered by the projects

and funds released as Central share

@ Sanctioned under the erstwhile Integrated Watershed Management Programme (IWMP)'

which has been amalgamated as $.e 
watershed Developmeni co*pon"nt (wDC) of the

Pradhan Mantri f i'r''i'Sin]ayee Yojana (PMKSY) with effect from 2015-16'

#Upto 31.07.2018, inctuding releases under the erstwhile IWMP'

Note: 1) WDC-PMKSY is not operational in the Union Territories'

Zifnere is no sanctioned project in Goa'

A.rea in million ha, AmLount in Rs. crore-
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Annexure-II

Annexure referred to in reply to parts (a) to (e) of Lok Sabha Unstarred Question No. '
3860 for answer on 09.08.2018

State-wise details of funds released to States during last three years under WDC-
PMKSY projects

(Amount in Rs. crore)

sl.
No.

State Central Share Released

2015-16 2016‐ 17 2017-18

1 Andhra Pradesh 86.73 120.96 123.35

2 Arunachal Pradesh 18.00 23.12 9.62

3 Assam 45.00 000 65.09

4 Bihar 5.00 28.26 19.21

5 Chhattisgarh 20.00 34.96 33.45

6 Gujarat 100.00 115.04 87.51

7 Haryana 6.91 12.82 10.94

０
０ Himachal Pradesh 20.00 35.40 26.83

9 Jammu & Kashmir 0.00 25.59 43.66

10 Jharkhand 20.00 17.68 0.00

Karnataka 125.00 14572 175.69

12 Kerala 20.00 16.62 17.83

り
Ｄ Madhya Pradesh 150.00 129.44 134.84

14 Maharashtra 250.00 186.95 279.21

15 Manipur 9.00 11.29 13.84

16 Meghalaya 18.00 11.56 8.95

17 Mizoram 8.87 16.06 22.35

18 Nagaland 27.00 60.84 32.08

19 Odisha 67.50 91.99 94.48

20 Punjab ^t.95 0.00 7.96

21 Rajasthan 200.00 199.35 243.59

22 Sikkim 6.30 0.00 1.40

23 Tamil Nadu 75.00 62.36 82.75

24 Telangana 70.00 0.00 51.14

25 Tripura 20.89 27.12 16.66

26 Uttarakhand 25.68 16.15 9.97

27 Uttar Pradesh 75.00 58.38 63.93

28 West Bengal 10.00 24.06 15.48

Total 1487.83 1471.72 1691.81

Note: l) WDC-PMKSY is not operational in Union Territories.
2) There is no sanctioned project in Goa.


